
HIGH COURT OF MANIPUR
Mantripukhri, lmphal, Manipur - TgS002

F. No. HCM/MJi/T -tl 92-Estt./ lmphal, the 31't May 201g

CORRIGENDUM
lmphal, the 3Lst May, 20L8

ln continuation of the Order dated 26th May 2018 regarding transfer arnd posting

of Manipur Judicial Service, Grade-l Officers, the following corrigendum is hereby issued

with immediate effect:

(i) The name "Shri Rother Yumkham" appearing in the aforesaid order should be

read as "shriyumkham Rother,,.

(ii) The name of the Court 'Addl. District & Sessions Judge, Crime Against Women

(FTC), Manipul' appearing in the aforesaid Order shoutd be read as ,?ddl.

Sessions Judge, Crime Agalnst Women {FTC), Manipur,,.

By Order,etc.

st/_
(A. Gunesh#ar Sharma)

BEGISTRAR GENERAL

HtGfouRT or. rrltnrffiun
i

F. No. HCM/MJs/r-Uslz-Estt./ y53+-e I . tmphat,the31s1utay2018

Copy to:
L. The Accountant General (A&E), Manipur, lmphal.
2. The Secretary (Law), Government of Manipur.

1 TheRegistqa(J'udl.)/Registrar(Vigilance)/(Admn./pM&p),HighCourtofManipur.
4. All the District & Sessions Judge, Manipur.
5. The Presidingofficer, MACr/Revenue/co-operativeTribunal, Manipur.
6. Judge, SpecialCourt, ND&PS, Manipur.
7. MemberSecretary,MASLSA.
8. Judge, Special Court, ND&PS (FTC), Manipur.
9. All the Judges, Family Courts, Manipur.
10. The Joint Director, ManipurJudicial Academy.
LL. ShriYumkham Rother, Judge, Special Court, ND&pS.
L2. The Addl. District & sessions Judge, FTC, Manipur west/Manipur East.13. The Addl. Sessions Judge, crime Against women (FTC), Manipur.

,LA-4GPC, High court of Manipur for uploading on the website.
15, The Joint Registrar (Judl. & Bench)/(Admn./pM&p), High court of Manipur.
16' All the chief Judicial Magistrate/civilJudge (sr. Divn.), Manipur.
L7. The Deputy Registrar (Judl.)/(Accounts/PlanningXAdmn/pM&p), High Court of t\4anipur,18. All the JMFC/CivilJudge (Jr. Divn.), Manipur.
19. The Director, printing & stationery Departmen! Government of Manipur,

- For publication of the Notification in the Gazette.
20, The Principal sebretary to Hon'ble the chief Justiie, High court of Manipur.
2L. The Private secretary to Hon'ble Mr. Justice N, Kotiswar singh.
22. The Private secretary to Hon'ble Mr, Justice Kh. Nobin singh.
23. The Private sec/etary to Registrar General, High court of Manipur.24. The Superintendent (Estt - ll), High Court of Manipur.
25. The Guard File/Notice Board.
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BEGISTRAR GEI\IERAL

HIGH COURT OF I\4ANIPUR


